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MR. CHAIRMAN : If you continue speaking, others cannot speak. Please conclude.

... (Interruptions)
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MR. CHAIRMAN: We will stop it if you continue like this. You have to conclude your submission
in two minutes. Otherwise, I will stop the discussion. It is called “special mention’. It is meant to
make a "brief” submission. But you are making a speech.

... (Interruptions)
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SHRIMATI TEJASWINI SEERAMESH (KANAKAPURA): It 1s a very irresponsible act on the part
of NCERT. How can they accuse the communities who have also made contributions to the
country? We support the issue raised by the hon. Member. We would like to associate with this
matter. ... (Interruptions)

MR. CHAIRMAN: Shri Jai Prakash, Prof. Rasa Singh Rawat, Shri P.S. Gadhavi and Shri Ganesh Singh
are allowed to associate with this issue.

... (Interruptions)
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MR. CHAIRMAN : Those Members, whose names 1 have just now listed, can only associate.
Everyone cannot be allowed to speak.

... (Interruptions)

SHRIMATI TEJASWINI SEERAMESH : Sir, the Government should take action and immediately
punish those who are responsible.... (Interruptions)

MR. CHAIRMAN: Nothing, except the speech of Shri Sunil Kumar Mahato, will go on record.
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